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Filing and 
Service 

Trail and 
Judgment 

Enforcement  of 
Judgment 

1
Bengaluru 

City

LXXXII ADDL. CITY CIVIL AND 
SESSIONS 
JUDGE,(COMMERCIAL COURT)-
1389

20 102 51 334

2
Bengaluru 

City

LXXXIII ADDL. CITY CIVIL AND 
SESSIONS 
JUDGE,(COMMERCIAL COURT)-
1390

25 84 141 145

3
Bengaluru 

City

LXXXIV ADDL. CITY CIVIL AND 
SESSIONS JUDGE(Commercial 
Court)-1445

21 95 38 212

4
Bengaluru 

City

LXXXV ADDL. CITY CIVIL AND 
SESSIONS JUDGE(Commercial 
Court)-1477

20 31 1 385

5
Bengaluru 

City

LXXXVI ADDL. CITY CIVIL AND 
SESSIONS JUDGE(Commercial 
Court)-1478

23 90 14 121

6
Bengaluru 

City

LXXXVII ADDL. CITY CIVIL AND 
SESSIONS JUDGE(Commercial 
Court)-1479

15 15 148 77

7
Bengaluru 

City

LXXXVIII ADDL. CITY CIVIL AND 
SESSIONS JUDGE(Commercial 
Court)-1480

49 354 71 707

8
Bengaluru 

City

LXXXIX ADDL. CITY CIVIL AND 
SESSIONS JUDGE(Commercial 
Court)-1481

24 73 75 32

9
Bengaluru 

Rural

X ADDL. DISTRICT AND 
SESSIONS JUDGE(COMMERCIAL 
COURT)-1442

17 98 229 428

10
Bengaluru 

Rural

XI ADDL. DISTRICT AND 
SESSIONS JUDGE(COMMERCIAL 
COURT)-1523

25 116 51 613

11 Ballari
IV Add.District and Sessions 
Court, (Commercial Court), 
Ballari.

36 66 70 96

FORM-8

TIME TAKEN AT DIFFERENT STAGES OF COMMERCIAL CASES OF DECEMBER 2023

Sl. 
No. 

Court Name 
Total Cases 

Disposed in the 
month 

Average  Time Taken (in Days)

District


